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trict Banda (U.P.) on the 28th 
January, 1973 by some gangsters; 

(b) whether aJ;\y arrests have been 
made so far; and 

(c) the steps Government propose 
to take to safeguatd the interests of 
Harijans in this District? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): (a) and (b). 
No such incident is reported to have 
taken place on 28th January, 1973. 
However, according to information re-
ceived from the Government of Uttar 
Pradesh, on' the night of 21/22-1-19'13 
in Village Piyar. P.S. Badausa. ·D1stt. 
Banda. four unknown persons armed 
with fire-arms and lathis came to the 
house of one Lalua, a Harijan, tor-
tured him and took aw'ay some cash 
and articles including some orna-
ments. They escaped after sprinkling 
kerosene oil on Lalua and setting him 
on fire. Lalua sccumbed to his inju-
ries afterwards. A case under section 
394/397 and 302 I.P.C. was registered 
over the incident and is under investi-
gation. It is suspected that a noto-
rious gang of dacoits is involved in 
the commission of the alleged offences. 

- (c) The State Government would 
take appropriate action according to 
the Law in such specific cases. The 
Central Government is maintaining 
close and constant contact with the 
State Government in <this matter and 
has, from time to time, stressed the 
importance of safeguarding the 
interests of weaker sections of the 
society, particularly whenever any 
unfpl'tunate incident takes place in 
which members of such weaker sec-
tions are the victims. AU authorities 
concerned have been directed to en-
sure prompt and effective investiga-
tion ot, offences committed against 
HarijatU and it has been clarified that 
any failure to do 80, would amount to 
a grave deriliction of duty on the part 
of the officers concerned. 
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